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DELHI LEGISLATIVE ASSEMBLY

FRIDAY DECEMBER 24, 1999/PAUSA 03, 1921 (SAKA)

2.05

d.15

BULLETIN PART - I

No.23

ARREST OF MEMBERS

Hon'ble Speaker sendout to the House the message’
reyarding arrest of Dr.Harshwardhan MLA ‘a5 ‘received,

from A.C.P. Gandhi Nagar.

QUESTIONS

Starred Questions : Starred Questions No.41 and 42

were orally asked and supplementaries thereto were
replied. Question No.43 to 60 were laid on the

Table of the House.

Unstarred Questions : ~Answers: to - gpstarred ¢

Questions no. 147 to 263 were laid on the Table
of the House.
SHORT NOTICE QUESTION

Short Notice Question was asked and orally replied.

PAPERS LAID ON THE TABLE OF THE HOUSE

1) Shri Parvez Hashmi, Minister of Transport laid
the following papers on the Table of the House

relating to Delhi Transport Corporation :-

a) Copy of the audit report for the year
1996-97 and 97-98.

b) Copy of the annual accounts for the year
1996-97 and 97-98.

c) Copy of review and delay statement.

Cont....2/-
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2. Dr. Narendra Nath, Minister of Education 1laid
on the Table of the House a copy of the
notification dated 0Olst November, 1999
regarding Guru Gobind Singh, Indraprastha
University, 1998 (ACt 9 of 1998).

MOTION

Shri Haroon Yusuf moved the following motion : That
the House agrees with the First Report of the
Committee on Estimates presented to the House on

23rd December, 1999.
The motion was put to vote and adopted.
MOTION

Dr. P.C. Kaushik moved the following motion : That
the House agrees to the TFirst Report of the
Committee on Delegated Legyislation presented to the

House' on 23rd December, 1999.
The motion was put tc vote and adopted.
CALLING ATTENTION

5./Shri Kanwar Karan Singh, Radhey Shyam Khanna
and Nagg;E‘EEE§E'E§IIEE‘€Ee attention of Minister
of Urban Development to the situation airsing out
of arbitrary and indiscriminatory demolitions'beihg

conducted by DDA and MCD in vrious parts of Delhi.

The following members participated in the

debate :-

. - Shri Mahabal Mishra

Shri Mahender Singh Bhattewale
Shri Tarvinder singh Marwah
Dr. Jagdish Mukhi

=W o

Cont...3/-
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5. Smt. Kiran Walia

6 Shri Charan Singh Kandera
15 Shri Nand Kishore Garg
a3 Shri Ram Singh 'Netaji'
9. Shri Saheb Singh Chauhan
10. Shri Jagdish Anand

i et 1S Shri Shadi Ram

12. Smt. Meera Bharadwaj

43 Shri Amrish Singh Gautam
144 Shri Veer singh

15 Shri Mahender Yadav

J:6i. Shri Sish Pal

i [h7 Shri Ramakant Goswami
18 Shri Mohan Singh Bisht

Minister of Urban Development replied to the

debate.
Tea Break
House Reassembled.

ANNOUNCEMENT BY HON'BLE SPEAKER

Hon'ble Speaker announced that Friday being
non-official day rest of the listed business shall

be taken up after the Private Members' Business.

PRIVATE MEMBERS' RESOLUTIONS

(a) Shri Nand Kishore Garg moved the following

resolution :-

" This House ‘resolves that in every
constituency, an officer be posted as
co-ordinator and to begin with, the Circue
Food & Supplies Officer be designated as such
and a suitable space be provided to every
'Member of the Legislative Assembly to listen

and redress the grievances of public in the

morning hours".

Chief Minister intervened and requested the

member to withdraw the resolution.

Cont..4/-
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As the Mecmber refused to withdraw the Question ;

it was put to vote and negated.

(b) Resolution given notice of by Shri Sushil
Chaudhry could not be moved due to his

absence.

(c) shri Roop Chand moved the following resolution

"This House resolves that the Govt. should tke
immediate steps to remove anomolies occured
due to implementation of the  Vth Pay
Commission Report in various pay scales of
DASS/DANICS Cadres on its own without
referrring the matter to the Govt. of India,
to bring it at par with Central Govt.
employees™”.

Chief Minister replied in the matter.

The resolution was put to vote and adopted

unanimously.

0% 820 SPECIAL MENTIONS

The follwing members made Special Mentions :-
1, Shri Radhey Shyam Khanna
(Minister of Transport intervened in the matter)

25 Shri Mukesh Sharma
(Minister of Finance intervened in the matter)

3. Shri Saheb Singh Chauhan

4, Shri Mahabal Mishra

1
{ b Shri Jile Singh Chauhan
| 6. Shri Jai Bhagwan Agarwal (It was deemed to be
'1 read ) —
1 7 Shri Nand Kishore Garg
(Chief Minister intervened in the matter )

\\\H 8. Shri Roop Chand

36
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9 Shri Veer Singh
10. Smt. Kiran Walia

11. Shri Mohan Singh Bisht

12. Dr. Jagdish Mukhi

ANNOUNCEMENT BY HON'BLE SPEAKER

Hon'ble Speaker informed the House of the message
received from DCP (East), Delhi Police regarding

the release of Dr. Harsh Vardhan at 5.15 p.m.

LEGISLATIVE PROPOSAL

CONSIDERATION AND PASSING OF BILL

Smt. Sheila Dikshit, Hon'ble Chief Minister moved

that 'The Delhi Minorities Commission Bill, 1999"

be taken into consideration.

The motion was put to vote and adopted.

'The follwing members participated in the debate :-

1) Dr. Jagdish Mukhi

2) Shri Haroon Yusuf

The Bill was then taken up for clause-by-clause

consideration.

(a) Clause 2 to 9 were put to vote and adopted .
after amendments were withdrawn.

(b) Clause 10 as amended was. put to wote and
adopted.
Clause 11 was put to vote and adopted.
Clause 12 amendment to which was withdrawn
was put to vote and adopted.
Clause 13 to 18 were also put to vote and
adopted.

Clause 1, Preamrble and Title was put to vote and

adopted.
CARER . o B
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The Bill was put to vote and adopted

unanimously.

Dr. Harsh Vardhan informed the House of the

reasons of his detention and release.

Smt. Krishna Tirath, Minister of Social Welfare

laid on the Table a statement regarding release

of old age pension. The Chair informed that it

would be treated as read and would form part of

‘the proceedings.

Hon'ble Speaker thanked the Members for their

co-operation and adjourned the House sine-die.

b

(National Anthem -Jana Gana Mana)

Dated: 24.12.99 S.K. SHARMA

Secretary
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